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2. It has been ascertained from the
Government of Karnataka that the
State Government have decided to re-
view suo moto all the cases of retire-
.nents irrespective of whether any per-
son has represented or not excluding
those cases where persons have already
passed their age of superannuation.
As a result of such reviews four offi-
cials have been reinstated. The review
in other cases is continuing.

Censorship on Vulgarity

1293. SHRI MOHD. SHAFI QURE-
SHI: Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether scenes of vulgarity and
violence will be subject to strict cen,
sorship;

(b) whether kissing sequences will
bhe permitted only if they form an inte-
g.al part of the theme; and

(c) whether kissing in public is now
considered a non-vulgar act?

_THE MINISTER OF INFORMATION
AND BROADCASTING (SHR1 L. K.
ADVANI): (a) Yes, Sir.

(b) and (c¢). A copy of the direc-
tiens issued by the Ceniral Govern-
ment 1o the Board of Film Censors
which will guide them in sanctioning
films for public exhibition is laid on
the Table of the House. [Placed in
Library. See No. LT-1664/78]. It
will be observed that while examin-
ing films for certification, the Board
will have to ensure that they remain
responsible to the values and stand-
ards of our society and that objec-
tionable scenes such as those depicting
vulgarity, obscenity and depravity or
justifying violence are ndt shown.

The question of issuing any specific
directions on whether kissing should
be allowed or not does not arise.
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Loss suffered by Bharat Ieavy
Electricals ptd., Bhopal

1295. SHRI YADVENDRA DUTT:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether Bharat Heavy Electri-
cals Ltd.,, Bhopal have been loosing
Rs 3 crores a year,

(b) if so, the reasons therefor; and

(c) the steps Government propose
to check these heavy losses?





